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Vi ‘A ffidavit to be furnished by the candidate alongwith Nominaton Paper
b )

Before the Returning COfficer

FOf CleCHOM 1 cn e eeeresseeenserrsnnensrenerssneniivame of House)
BRI o0 eiieinsieaseeneeenaaes.-. Constituency (Name of the Consutuency)

[ PURNIMA YADAY somdduugheer/wifc of SRI KAUSHAL YADAV, Aped 39 years, residents wl
Peasacd Bigha, Nawada, candidate at the shove Elecnon, di hereby solemnly alfiem and state on oath s

1-1""'? under :

8]
‘l’ \’*\ {1

1 am a eandidate set wp by Janta I 3al (1 vl

(2 Dictails of PAN and stamus of filing of ITncome Tax return ;-

";.I\‘"I--' Sl Moo Name Pemmanen The financml year for | Fowl Tneome shown in
Aceoumnt Mumber | which the list Income | Ineome Tax Eetumn {in
(PAN Tax Kemen hat been | Bupees;
o | filed

Sell AANTPYI2A6H AL YS2011-2002 Rs. 50225500

Spouse  Sf | AAKPYRIZRD | A Y. 2011-2012 | Rs, 74767000

Koanahal

N adav

I.}{'rl{'rlill'hl 1
Dependent 2
Drependent 3

o (3 The following case(s) is/are pending against me in which cognizance has been taken

{" by the court -
(gh‘" -—Wu. | Odifence o Deseniprion
II'\. '\k () The derails of cases where the courr has | N A
raken copnznce, sections of the Aot and
f’b deseripion  of e offence for which
copmizance wken; |
h Mame of the court, Case Mo, and Date of | NoA
order taking cognizance : |
{el Derails of Appeal (51 / Applcaton(s] for | A
reviston  (F anv) filed aganzt the above
un:lt':l’l:_a:l
1) Case in which 1 have been convicted by a court of law (other those referrcd o im Form
26) -
2 My Offence rescripion
a) The detals of cises Section of the Act and | N A

descripiion. of  the offence  for  which
| eonvictesd
() Warne of the court, Case Mo, and Date of N A
arder mking copnizance ;



W

15}

Punsshanen

That T give herein below the details of the asset (movable and immovable ete) of
mysell my spouse and all dependents

n
|:|i::|

(ui)

il 1]

Assets i ot name mdicanng the exrent of joinn owneeshp will also have w be prven

In case of deposit/ Investment, the detals including Seral Number |, Amount, ate of
I)L‘]‘Ir:h'lt, 1he Scheme MName of Baak/ Tnstmnon and Branch are ws be fven
Value of Honds /Share/Debentures as per the carrent market value in Stock Fxchange in

respect aof Iisted compames and as per books 10 case of noo-lsted companies should be

Ve

Dependents, bese means o person, subsianally dependenrs on the meome of the

candidate.

Dretails inecluding armount s 10 be pwven separately in respect of each inves iment

Diesenptiom

" Cash m hand
Dretuls of Deposits

m Bank  seeoan
{FL¥Rs, Term
Preposit and — all
other types of
Dieposits including
SAving arcones],
Deposit with
fiancial

Insumiierns, Nem
Banking,  Financml
Caomnpanies anil

Coaperative
societes  and  the
amonint in-each such

L&-p-u s8il

[ermls af |

mvestreni 1]
Bomds, Debentures/
shares and ums n

sl

s 10000/
Saving Afc with 5131,

Bihar Bidhan  Mandal,
Ve Moo 1083064310
Balance au o
e e 13 | Ks.
ZRGOMKLON

ﬁq\-mg Ae wuh SBI,
Mowada  Afc No.
FLA6437RG0Y Balance as
(K151 2-".!22‘”” H.H-
1631800

Eosshan Vikash Paiea
Ros SONNMKLHE
Cernficae s

CED35I8 i |

z

Spouse

MNamc  Bn

Eausal Yadav

s 350N00H00/ _
Saving A wah SBIL
Bihar Bedhan  Mandal,
Afe Mo 10839464320
Babince a5 o
7022011 Ra. 6104054
Saving ASe with SHI,
NH.'*‘H{I-;I ."l,u"ll.' M,
31223807578 Balance
as on 27122011 Rs
127873300

Saving ASe with -SBIL
Mwasla Ale N,
3464378417 Balance
a5 o 2122001 Re
LR

Il

Depe
nedani
i

MNam
[ -4

e
pe
nd
il
3
i
(4115
v



)

v

fva)

o) | Amy  other  assets

cormpanies il
funds  and  others
| and the amount.

Deraals Bl: .

myestment an WNSS,
PPozeal Savings, LIC
Policues, angd
Investment o any
Fmancial

Instrument i peost
othce or Insurance
Company and  the
AT

Personal

loans fadvinee ven
to any  perron  of

engty e duing
firmn, company, trust
eie. arndd other
recervilles from

debtors and  the
| amesnt

Muotor

vehicles/ Adrerafes/
"I.-lll:lita,.'lsh'il‘l
fhetails  of ke,
Registration Mo, ele,
Year of  purchase
and amoit

Jewelry, bulliom and
viluable thing (mrve
details of weight and
vitlug)

such ns value of

219352277

581 life Tosurance a

s assured s,
100000000 Policy N,
3343617500

LIC a sum assured Rs
P100000.00. Policy Ma.
124235435, 51 T454838.5
174848 S 17484425,31
TARARAS S TTHHAH20 517
AH4E4

il

| Eeteem BR2TA — 0584,

ML Year 200K

LB [T

| ST Life Insorance a |

S41m assured =
SUMHIN {0 T’n!ir}' M,
HU0RIT 215

5Bl Life Insurance a
LiHTE assured Rs.
ATH000,00 Pobicy  Ma
33034623205

LIC a sum assured R,
150000 K L0 E’nlit.'_'l.' M,
ST2085616, 311RK53512,
311885811, 5118853813,
31 2451

il

Gipsy BR21C - 5500,

M. Year 19490

Fremper 131,7CK
S04, M. Yenr 2010,
DPare of  Purchaze
SO0, Purchase
ferr Boa. 1208000K0008

M) Crms

[Revaler 1. No,

TR0 R, B0

| claims/interest Ralul 1. Mo 1375,/ 300
Bls. SO00KLI0D
Gun Lo Mo D300
| | Res 15000.00
{:l!l} (;m%ﬁulu_!;ql value

- Derails of Immaovable assets
(Nate s | Properoes i yome ownership mdicatng the extent of jomt ownership wall also hive
i b ancacared
2 Pach land or bulding or apartment should be mentoned separately m this formar)

Sr Dieseriprion Self Spouse MName Pepe. | Dhe
Mis, Sn, Kaushal Yaday ndant  pen
1 dan

1he

[!f
nd



M

()
Lascation{s)
Survey number(s)

\rea Toral
ITEAsIEeIeE tL
Hires

Whether  mhented
property (yes or no)

Drate of purchase m
case of self aogmred
praperky

Cost of Land [in
caze of purchase) at
the mane of purchase

Any Investment on
the land by way of
disveloprment,
COEEFUETON e,

Approxmate
Current
Y H.|uu.'

Adarker

(2)
[.ocaniongs)
Survey number(s)

Area Testal
measurenent n
weres

Whether  inhemied
proeerly (ves oF i)

Prate of purchase n
ease ol self sequired

il

| Ml

Budhaul, Xawada

Khata Moo 127, 78, 129, 78,
3930 TR, 129,199, 195

Mor Mo, 24107, 2427, 2419,
2420, 2431, 2431, 2415,
2419, 2421, 2430
Respectively

2806 Decimal

Mo

11.11.03, 230344, 260803,
23.05.04, 270704, 27.07.04,
26,0803, 26068403, 26,1211,
261211 Respectively

B ARG, 00

Mol Known

Patama Chak
Khata Mo, 102, 102
Plost Mo 2795, 2748
Respectively

36.25 Decomnal

Yes

Mot A pp!'irahh'

inl



(i)

. property

Cost of Laned [in
case of purchase) a
the e of purchase

Any Tnvestment on
the lund by sy al
development.
conslaucoon etc,

Approximane
Current Mlarkes
vilue

[
Lacanan!s)
Survey nuimher(s)

Aren Toal
mgaEuremen b1
HRCrCS

Whether  mbenied
progrerty (Vs o fus)

[rte of purchase m
case of self acquired

pr i'pl.'.‘l-'"}'

Cost of Land ([
ine ol 1'|n|.||“1.']'|ﬂ:1-t'l al
the time of purehase

Any lnvesnment on
the tand by way of
development,
COMBIICHON et

:";rupru VT
Current Mlarke

value

MNon = Agricultural
Land

Lascurionis)
-survey mumber|s]

Wil

Ml

Mot Applacalle

S

Mo lnown

flalli, Mawacda

Khata Mo, 5, 4,95, 2, 4,4, 4,
I

Mot Mo, 14000, 1407, 129,
RUT7, 860, BG1, 862, 013

| Respecimvely

#4375 Decimal

1|"|."s'a

Mot Applicalle

Mot Applacable

Mot Known

Mavin MNagar
Khata Mo 604, 608, 608
Plot Ma: 3050, 3640, 3161



(i)

\rea Troatal
MCABRFement in s,
fr.

Whether  mhbered
PIOPerty (Yes or no)

Date of purchase mn
case nf self a.n.}u:i.rer.l
prroperty

Coat of Lamd (m
case of purchase) ar
the ime of purchase

Any lovestment on
the bind by way of
develapment,
COMECHOn eic

Apprrosinmate
Current harker

| valug

Residential
Buildings
{Ircludhng
BfrFLnenLE)

|ocanon]s)

Survey number(s)

Bl up Area
(Total measwremenl
i 4] £

Whether  nbernred
Prec Ry (Ves oF nao

Date of purchase n
case of self acguired
propety

Cost of property (n
case of purthase) af
the nme af purchazse

Any Investioent on
the land: by way of
:I:'\.'rlnl'nm:lu,

Mil

Respectively

26 Dectmal

Yes

Not Apphicable

Mot Applicable

Mot Known

Prasad Bigha

Khata Neo. 137, 137, 132
Plor Moo 13446, 1347, 3293
Respecnvely

HET5 Decmnal

Inherted { Khatn Noo 132
Plot Noo 3293, 113
Decirnal)

D200, D205

1572001400



| comstrochon ee.

o

Approxmmase
Current Marker

_ value !
Other  (Such  ps

{v)
(vi)

Approxmmate
Current
sk

Buildings
{Including
apartmenis}

Mlnrket

Liveationis)

Survey number(s)

Arca
[Total messurement
s [

Built up Arvea
(Lol measurement
10 55 |'|:._:|

Whether  whenoed
Property (ves or o)

Date of purchase i
case of self acguired

prapery

Coost of property [in
case of purchasce) at
the time of ]"rl.l:l.".‘h:m;

Any Investment on
the land by way of
development,
ComEiruction e,

mierest uk property]

Total of  current
market value of i)

| w0 |;'|.':| abewe

]

Igive hetein below the detals of my liahilities /due o public Anandal instimtions and

Eoyermmen b=

More : Please pive separate deouls of name of Bank, manmon, enoty or mdwodual

Budha Colony Patna

Khata oo 143 Plor

Mo 1039

ACE 5. 61,

AUED 5y, f1.

M

27.07 20017

230K

Mot Konown

and ameunt for ench iiem)

Mol Knaan

East end Apartment, Mayur

| Wihar, 101, Ground Flisor

Plor Moo 5, Block Noo 3,
Maase 1

[ 2000 5q. £,

2000 4, 1.

Ty

30,2003

TR N

Not Knisawn



Se

(i

Diescripton

.|m or  dues 1w

Bank/ Financial
Institutiomns

Name of Bank or F.

Semount ouestnding

Marire of Loan

laran or dli'ﬂ‘ TEr Wy

(i)

mdrviduals/ Entiny
pther than menooned
m (1) abeowe,

MNamg

Amcmnt {'Iu!:_c.[:n:ldlng
Mature of Loan

Ay oher Liafnlity

Civand festal of
liabailinies
Government Dues:

e o depariments
dealing with
povernment
Accommendation

[uaes o departments
dealing with supply of
WiRCT

[hies 1o departments
dhealing: with supply of
clectrety

PDues. 10 deparoments
diealing with supply of
telephone /molbiles

Pruaes o departments
dealing with

| H\gwunimuﬂ tﬂnﬁpﬂ-‘!’l

fneluding adreeafis
and helicopters)

sSelt

SBi,  Rajendea, Napar
Mawacdy

Re 177497147
28.12.2011

as on

Home Loan

Mo

Re: 1THOTIAT s on

| 28122011

Mo dhues as
212201

imn

Spouse Mame

Sr Fopishal Yadaw | dant

1

MName

SBIL Mawada

Rs. MIMKGN s

on 28122011

Vehicle [oan

| No

Rs Q10600 a5 on
28122011
Mo  does as
28.12.2011

omn

| Depen |

Sepen
dant —

Name

[hepoe
nelsn

Mam

[ E



Income Tax dues
| Wealth Tax dues
Service Tax ducs

Mursicipal /Property

tax et
Sale Tax ducs
Any mher ducs

Grand  toral  of all

Crowt, dlues

it Ddetails of profession or occupation |
B DK e e e e e
1_1- STHHJ"-L'.'..-. A I peppp S

(%) My educational qualification is as under @ Muster of Arts from Patna
Universiy

() ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE ;

1 Marne of the candidate St Purnima Yaday
2 Full postal address | Prasad Bigha, Mawada
3 Mumber and Name of the consttueney and | 237, Nawada, Bihay
smie |
4 Mame of the Palical party which set up | Jant Dal (Unined)
the candhelate {othemaise il
| "Tndependent’) |
3 ia) Mumber of  oises i owhich | Mo
convictiom order |msan-|] {other than
thiose referred to m Fonm 20)
b Tew! number of pending esses | NA,
where the courifs)  have fken
[ O, [ ]
fi PAN of Year for which  last | Toral Ineome Shown
feome  tax Retumn
- I_Ilﬁl- - -
(a) Candidnte  ANTPY3236]] A, Y. 301112 | 3022550
(b Spouse VAKPYRIRD | A Y. 201112 TOATET.00
e Dependents
7. Deails of Assets and Liahilities in rupees
Deseription | Self [ Speuse Name | Depe  Depend | Depe
Sl Kauzhal | ndant | ant 2 | ndane
Yadav I | Mamge 3
BNam Mami
[ ] & el



A | Maveable sl
[Total valuc)

it ”immr_n'_{ﬂﬂu Asser [ )
(i)  Purchase Price | Rs 250000000 | Ra695800.00

and

Dievelopment

crst af

Limumorealle

property  (Torl

_1.':|.|.IL;_'.:

{at} | Approsimate
Current  Wlarkel
Price ol Asser
(Teital Walue)
E] Liahilitics
(1) Lrovernment
clues {votul) _
i Loan feom | Rs 177497147 P RIEAT L
lank,
Farnricinl
Insttutions
and  other
_ (ot | L | |
9 Highest educational qualification : Master of Arts, Patna University

VERIFICATION
I, the deponent, ahowve named, do herely verify und declare that the eontents of this affidavit any
true and cosrect o the best of my knowledge and beliel, no part of it 15 false und nothing materal
has been concenled there from, | fuether declare that
) There 15 no eise of conviction or pending case appinst me other than these mentioned in

ems 3 and 4 baove;
() 1, my speonse, o my |l|.-|'-rudn:ﬂt5 da et have any asset o lisbility, other than these e e

mn items 5 i|rI|.i fi abowe

Verified at Patna on the 319 day of December 2011

DEMONEN

/?Jd.hé? a Yedlay

10
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